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BEFORE THE NATIONAL GREEN TRIBUNAL
O.A. No. 29/2024
CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:

Suo Moto Action on News paper article published in ""Dainik Bhaskar Daily
on 16.02.2024 Regarding lllegal Sand Mining at Chitari Ghat of Sindh River"'
in District- Shivpuri (M.P.)

Vs
STATE OF MADHYA PRADESH & ORS ..... RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF MP PCB

The answering respondent submits that as follows:

1. That the Hon'ble Tribunal in the present case had taken suo motu
cognizance based on news item published in “Danik Bhaskar” Daily in the
Article published on 16.02.2024 highlighted illegal sand mining at Chitraghat
of Sindh River in Shivpuri District of Madhya Pradesh.

2. In terms of the Hon'ble Tribunal order dated 19.02.2024 the Joint
Committee had filed its report on 18.04.2024.

3. That_in the further proceedings of the case the Hon ble Tribunal vide order
dated 19.04.2024 had directed:

"Learned counsel for the State has filed the report of the joint committee. The
perusal of the report discloses certain violations for which the State Pollution
Control Board has issued notices for realization of environment

compensation. Further action taken report may be filed within three weeks."



ACTION TAKEN BY MPPCB (RESPONDENT No. 1) :-

4. That the MP PCB had imposed the Environmental Compensation in

relation to the illegal sand mining.

4.1 The amount of environmental compensation has been calculated on the
basis of the formula suggested by Hon'ble NGT (P.B.) in the order dated
26.02.2021 in O.A. No. 360/2015. The EC calculation sheet prepared by

answering respondent is filed herewith as Annexure R-1/1.

4.2 That the notices were issued to the illegal sand excavators to submit their
reply before imposing Environmental Compensation. The copy of all these

notices is filed herewith as Annexure R-1/2.

4.3 That the Board had given the opportunity of hearing to the violators
before making the EC final and in pursuance of the same the replies were
submitted by the illegal sand excavators namely Shri Bhupendra Rawat, Shri
Deepu Kewat and Shri Veer Singh Rawat are filed herewith as Annexure R-
1/3, R-1/4 and R-1/5.

4.4 That the replies received from the illegal sand excavators were not
satisfactory and thus the EC imposed was made final vide letters dated
20.03.2024. A copy of these letters is filed herewith as Annexure R-1/6.

4.5 That the Environmental compensation amount has been deposited by the
illegal sand excavators, the compensation deposit receipts are filed herewith

as Annexure R-1/7. Hence a total amount of Rupees Three Lakh Fifty Nine

Thousand Five Hundred Eighty Three Rupees was duly deposited as EC in
the present case. The details of the deposit of the EC to MP PCB are as

follows:



Details of deposit of Environmental compensation made in MPPCB

( Regarding illegal sand mining )

Name of Depositer Referance Id Amount Date
Deposited
EC Amt . Shri Deepu Kewat 1517248171 Rs 119861.00 30/03/2024
EC Amt. Shri Bhupendra Singh Referance Id Rs 119861.00 Date
Rawat 1517170564 30/03/2024
EC Amt. Shri Beer Singh Referance Id Rs 119861.00 Date
1517213727 30/03/2024
Total Amt Rs
3,59,583/-

4.6 That the answering respondent submits that the action taken by the Mining
Department, District Shivpuri has been provided and the same is filed with this

report before the Hon'ble Tribubnal.

5. Action Taken by Mining Department:-

Details of penalty imposed by Mining Department District Shivpuri:-

5.1 The Assistant Mining Officer, District Shivpuri submitted the details report to
the mining officer regarding illegal sand excavation from Sehore Ghat & Chitari
Ghat at Sindh River, Distt. Shivpuri & proposed penalty as well as Environment
compensation under Chapter-5 Rule 18 and 18 (1) of MP Mineral (Prevention of
Illegal Mining, Transportation and Storage) Rules 2022, as amended, Copy of
reports attached as Annexure-R-1/8.

5.2 That the notices were issued by SDM Karera, District Shivpuri on 22-03-2024

to the illegal sand excavators regarding the penalty & EC amount. The copy of

these notices are filed herewith as Annexure-R-1/9.

5.3 That the penalty amount has been deposited by the illegal sand excavators, the

penalty deposit receipts of which are attached as Annexure-R-1/10.
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Details of deposit Penalty in mining Dept. ( Regarding illegal sand mining )

Depositor Ammount Payment details Date of
Name Transaction
Rs 1,50,000.00 ICICI Bank (229) 04/04/2024
Bhupendra Reference NO
Singh Rawat , 2018450107 Scroll
Deepu Kewat, No 000239 dt
Beer Singh 04/04/2024
Bhupendra ICICI Bank (229) 12/04/2024
Singh Rawat , Rs 3,00,000.00 Reference NO
Deepu Kewat, 2018825440 Scroll
Beer Singh No 000394 dt
12/04/2024

Total Amount
Rs 4,50,000

6. That the answering respondent most humbly submits that the Hon'ble Tribunal
to take the further action taken report on record.

Date: 23.04.2024

Place: Bhopal

Submitted by MPPCB:-

through Counsel
Adv. Parul Bhadoria
Ph. No.: (+91)-8085977111;
Email: parul.bhadoria04@gmail.com



Calculation of Environmental Compensation [As per Hon’ble NGT (PB)

order dated 26/02/2021 in the matter of OA 360/2015 ]

(1+R)t

Formula- PV:ZS_ () |

EC for lllegal Sand mining:-

e Severity- Severe Risk Level-4, Risk Factor 1.0 Discount- 5%

e Market Value of illegally mained material (D) = 60x1800= 1,08,000

(lllegally mined Sand = 60 Cum, Market Rate of Sand 1800/Cum)
e Annual value of Foregone Ecological Values = DxRF= 108000x1.0 = 1,08,000
Present Value of forgone Ecological values @ 5% Discount Rate over 5 year

Present Value | 1:08,000 |1,08000 | 1,08,000 1,08,000 | 1,08,000

(1+0.05)" | (1+0.05)° (1+0.05)? (1+0.05)* (1+0.05)°
PV = 102857.1+97959.1+93294.4+88851.8+84620.8
PV=467583.2
NPV= PV-D
NPV= 467583.2-108000
NPV=359583.2

Total EC Rs. 3,59,583/-
Khemariya) (D_fjjfgdz?;’f/ (Ka{;ﬁ%;gh) | (B‘:g:;\l;rwaria)
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0 ICICI Bank
Receipt

Date : 30-Mar-2024, 02:53pm

Reference ID : 1517213727

From Account : 143705002916

From Account Name : JITENDRA KUMAR SHARMA
To Account : XXXXXXXXXXXX0043

To Account Name : MPPCB

Amount : 119861

Date : 30-Mar-2024, 02:53pm

Remarks : Paryavaran Chatipurti Amount Beer singh
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0 ICICI Bank
Receipt

Reference ID : 1517170564

From Account : 143705002916

From Account Name : JITENDRA KUMAR SHARMA

To Account : XXXXXXXXXXXX0043

To Account Name : MPPCB

Amount : 119861

Date : 30-Mar-2024, 02:34pm

Remarks : Paryavaran chatipurti Amount Bhupendra Rawat
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0 ICICI Bank
Receipt

Reference ID : 1517248171

From Account : 143705002916

From Account Name : JITENDRA KUMAR SHARMA
To Account : XXXXXXXXXXXX0043

To Account Name : MPPCB

Amount : 119861

Date : 30-Mar-2024, 03:06pm

Remarks : Paryavaran Chatipurti Amount Deepu Kewat
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Date : 30-Mar-2024, 03:06pm
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Cyber Treasury 09

-

) 745724l
Department of Finance , Government of Madhya Pradesh p‘d =
Ay

Acknowledgement Receipt for Online Tax Payment T
to M.P. State Government 3% =
B

TIN (Tax payment Identification Number)

/ Enroliment

/ Registration No.

Depositor/Dealer Name

BHUPENDRA DEEPU VEER SINGH
h - 473660

Address

VILLAGE RAJPUR, DIHAYALA, KARERA, Shivpurl, Madhya Prades

District selected for Payment

Shivpuri

Unique Registration Number (URN)

MPTURN040420240004555

Mineral Resources, NYAYALAY S D M SAHAV KARERA

Department and Office Name

2024-2025

Challan Payment Period

2024-04-04 to
MPT085304042024000038 | 505317 26

Purpose Details
Assessment/ e
CRN Concerning Head of Account Challan “‘"("':'l'::)“"" Number Challan No. Amount(Rs.)
Period
0853-00-6800-0278
150000.00

minerals including fines

( Other Receipts-
Receipts from minor 1CIC0000055085304042024000286 051/9999999/0853/04/24/001502

and forfeiture )

1,50,000.00

Total Amount(in figures)

One Lakh Fifty Thousand Rupees Only

Total Amount(in words)

Name and Code of the Bank ICICI BANK (229)
Bank Reference Number 2018450107
Scroll No 000239

Scroll Date 04/04/2024

Date of Transaction / Time of Transaction

04/04/2024 14:47:23

(HH24:mm:ss)

Success

Transaction Status

https:/imptreasury.gov.in/MPCTP/ ponal.hlm?aclionFlag=prinlPaymenlS(alusReceipl&registered =N

n
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https://v3.camscanner.com/user/download

J19PM

Cyber Treasury

Department of Finance , Government of Madhya Pradesh
Acknowledgement Receipt for Online Tax Payment
to M,P, State Government

L)

/ Registration No.

TIN (Tax payment Identification Number) / Enroliment

Depositor/Dealer Name

BHUPENDRA DEEPU VEER SINGH

Address

VILLAGE RAIPUR, DIHAYALA, KARERA , Shivpuri, Madhya Pradesh - 473660

District selected for Payment

Shivpurl

Unique Registration Number (URN)

MPTURN120420240010444

Department and Office Name

Mineral Resources, NYAYALAY S D M SAHAV KARERA

Challan Payment Period

2024-2025

Purpose Details

Assessment/
CRN Concerning Head of Account Challen “‘"('g;;“)“m Number Challan No. Amount(Rs.)
Period

0R53-00-800-0278
( Other Recelpts-

MPT085312042024000064 §g§:“{:';§ 10| peceipts from minor | ICIC0000055085312042024000412 | 051/9999999/0853/04/24/005254 300000.00

=L minerals including fines
and forfeiture )
Total Amount(in figures) 3,00,000.00

Total Amount(in words)

Three Lakh Rupees Only

Name and Code of the Bank

ICICI BANK (229)

Bank Reference Number 2018825440
Scroll No 000394
Scroll Date 12/04/2024

Date of Transaction / Time of Transaction
(HH24:mm:ss)

12/04/2024 16:18:17

Transaction Status

Success

https:/imptreasury.gov.in/MPCTP/portal htm?actionFlag=printPaymentStatusReceipl&registered=N
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